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At the very outset, I would like to convey my

greetings to the Vice-Chancellor, Directors, Professors,

other teaching and non-teaching staff of the Hidayatullah

National Law University for their relentless commitment

in molding generations of budding lawyers into

thoroughbred P,fofessionals who must be ready to shape

the new legal systems that will certainly arise in the years

to come and pr~vide a blueprint for securing the position

of the country as a global leader in all walks of life. You,

the students, ~ust be the primary archj.tects of these

systems and serve mankind not as Indian leaders, but

global leaders.

Swami Vivekananda elucidated, "education

is the manifestation of the perfection already in man....

Therefore, the only duty of the teacher is to remove

all obstructions from the way. "

By constantly striving to generate greater

resources for this extraordinary human capital, this

University ensures that the quality of its students and

faculty is par excellence. The revitalization of the

extraordinary community of students and pedagogy
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